
Reconstiturion of SCC as per last proviso to Regulation 31A and and voting share of SCC Members as per Regulation 31A(2) of IBBI (Liquidation Process) Regulations, 2016 

Name of the Corporate Debtor: Noslar International Limited, In Liquidation; Date of Com1mencement of Liquidation: 28-02-2020; List of Stakeholders as on 02.12.2022 

(Amount in Rs.) 
Amount of Amount of Amount of claims Details in 

Contingent claims rejected 
claims 

Category of stakeholders SUmmary of claims Summary of claims % share in Summary of Y% share in total Remark, If any 

under Annexures total aniount ofclaims admitted 

claims 
received admilted amount of claims 

No. of Amount No. of Amount Amount admitted of all verification 

admitted of all 

categories 
categories 
(Excluding 

claims claims (Excluding 
promoter 

promoter shareholders for 
voting purpose) shareholders for 

voting purpose) 

3876.85,143 L 38,61.38,996 79.20% 3861,38,996 85.79% 15,46,146 LI|Secured financial creditors 
2 Unsecured financial creditors 

3 OpeTaional creditors (Workien) 
4Operational creditors (Employees) 

Operational creditors (Govermment Departiments) 

98,82,920 157 
1.24.43.460 191 

3,47,22,452 
94.68,225 
87,94,185 

2,07.49,067 

194% 
1.80% 
4.26% 

94.68,225 
87.94,185 
,07,49,067 

10% 
.95%| 
4.61% 

4,14.695| 
32,98,633 

3,96,05,399 2,35,25,625 

2,2247,369 43,33,846| 3 67% 1,79,13,523 

70.43,280 
100.00% 45,01,07.277 

Other Operational creditors 1,79,13,523 3.98%| 
1.56% 9 445.00.480 

408 56,14,31.824 L 408| 48,75,6-4.477 | 
7 JShareholders 9 445,00,480 9.13% 

Total 100.00%| 491,98,719 | 2,35,25,625| 
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